




































MINUTES OF THE TWELFTH SITTING OF THE COMMITTEE OF PRIVILEGES 
 (SEVENTEENTH LOK SABHA) 

 
The Committee met on Tuesday, 23 March, 2021 from 1500 hrs. to 1639 hrs. in 

Committee Room No. 3, Block ‘A’, Parliament House Annexe Extension, New Delhi.  
  

 PRESENT 
 

Shri Sunil Kumar Singh – Hon'ble Chairperson  
 

MEMBERS 
 
2. Shri Chandra Prakash Joshi 
3. Shri Omprakash Bhupalsinh alias Pawan Rajenimbalkar 
4. Shri Rajiv Pratap Rudy  
5. Shri Achyutananda Samanta 
6.  Shri Janardan Singh Sigriwal 
7. Shri Ganesh Singh 
 
  
SECRETARIAT 
       

Shi Raju Srivastava  - Director 
Shri Bala Guru G. - Deputy Secretary 

  
 
2. ********** ********** ********** ********** ********** ********** 
 
 ********** ********** ********** ********** ********** ********** 
 
 ********** ********** ********** ********** ********** ********** 
 
3. The Committee then took up for consideration the draft Report on complaints dated 
23 December, 2019, 27 January and 10 February, 2020 given by Shri Ashok Kumar Rawat,  
against  Shri Akhilesh Tiwari, the then District Magistrate, Sitapur, Uttar Pradesh alleging 
non-acknowledgment of his letters, not responding to phone calls and not supplying 
information regarding meetings etc. After some deliberation, the Committee adopted the 
Draft Report on this subject matter. 
 
 



 
4. ********** ********** ********** ********** ********** ********** 
 
 ********** ********** ********** ********** ********** ********** 
 
 ********** ********** ********** ********** ********** ********** 

 
5. ********** ********** ********** ********** ********** ********** 
 
 ********** ********** ********** ********** ********** ********** 
 
 ********** ********** ********** ********** ********** ********** 
 
6. A copy of the verbatim of the proceedings of the sitting of the Committee has been 
kept. 
 

 The Committee, then, adjourned. 

*** 

  






